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OFFICE OF THE DEPUTY COMMISSIONER,
HOSHIARPUR

DRA (M) Branch

To,
Hon'ble National Green Tribunal,
Principal Bench,
New Delhi

No. 5934 /DRA (M & T), Dated: 12/10 JRea3

SUBJECT: Regarding OA no. 624/2023 Titled as “Hills ‘vanish” as illegal mining -

rampant in beet area.”

Reference: Notice of Hon'ble NGT Principal Bench, New Delhi (Faridkot House)
dated 05.10.2023 in the above matter. ,

With reference to the above matter, it is submitted that after taking cognizance of
the News titled as “Hills ‘vanish’ as illegal mining rampant in beet area” this office vide its
letter no. 5782 dated:- 03.10.2023 requested the Deputy Commissioner, Roopnagar to depute the
concerned SDM, DFO, Mining Officer and DSP to conduct, along with the officers of this
District i.e. SDM, Garhshankar, DFO, Garhshankar, Mining Officer, Hoshiarpur and DSP
(Mining), Hoshiarpur, the joint inspection of the area mentioned in the said news, as some of
the areas mentioned in the news fall in the Garhshankar sub-division of the District Hoshiarpur
and some of the areas fall in the Roopnagar District.

The Joint Inspection by the officers of both the Districts was conducted on
04.10.2023 at 10.00 AM and in pursuance to this joint inspection, SDM, Garhshankar has
submitted the report of the committee (comprising of Tehsildar Garhshankar, SDO, Mining,
Garhshankar, DSP (Mining), Hoshiarpur, Forest Range officer, Garhshankar) vide his letter no.
1491 dated 05.10.2023 to this office, which is as under (copy enclosed):-

“The committee members along with the officers from the District Roopnagar i.e
SDM, Sri Anandpur Sahib, SDO, Mining, Nangal, Naib Tehsildar, Noorpur Bedi, Range officer,
Noorpur Bedi conducted the joint inspection at village Kalewal Beet along the boundary of the
District Hoshiarpur and District Roopnagar. And the spot visit concluded that the place of
illegal mining falls in village Kheda Kalmot, Tehsil Anandpur Sahib, District Roopnagar.”

The above report, along with requisite enclosures, is submitted for your kind
consideration and perusal, please.

Enclosure: As above.

o\
Deputy mAus \oxr,

Hoshidrpur.

Endst. No. DRA M &T) Dated:- -

A copy of this letter is forwarded to The Deputy Commissioner, Roopnagar, for
information and necessary action please.

Deputy Commissioner,
‘Hoshiarpur.
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Office of Sub Divisional Magistrate, Garhshankar, Distt. Hoshiarpur, Punjab
Tel: 01884-282022, Emailld: sdmgarhshankarl@gmail.com
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OFFICE OF TEHSILDAR, GARHSHANKAR, DISTRICT HOSHIARPUR, PUNJAB
Phone No:- 01884-282026 email ID:- tehsildar.garhshankar@gmail.com
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